NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 14.11.2017.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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ORDER

Counsel for Petitioner is present. Counsel for Respondent is also present.
Counsel for Petitioner filed memo, praying to condone the delay in
complying the objections. It is the contention of the Petitioner in the
Memo that, due to some unavoidable circumstances the objections could
not be complied within the time allowed under I & B Code. Therefore,
Petitioner is seeking condonation of delay in complying the objections.
Memo is allowed delay is condoned in complying the objections. Counsel
for Respondent requested for time as her Senior Counsel is not able to

attend the Tribur\lw List iton 16/11/2017. /
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